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Centrally Sponsored Schemes for
the development of medicinal plants

1343. MISS SAROJ KHAPARDE:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether Government are
implementating a Centrally Sponsored
scheme for the development of medicinal
and aromatic plants to conserve herbal
wealth in different agrocliinatic zones in
the country;

(b) if so, what are the details of the
scheme; and

(c) the number of herbal gardens and
nurseries which have so far been
established in Maharashtra under the
scheme with details thereof; and if not
the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI S. KRISHNA KUMAR) (a) Yes,
Sir;.

(b) A Centrally Sector Scheme for
Development of Medicinal and Aromatic
plants was launched during VIII Five
Year Plan with a total outlay of Rs. 5.00



